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{Voluntary Liquidation Process) |

~ PUBLIC ANNOUNCEMENT
{Regulation 14 of the Insolvency and Bankruptcy Board of India

equlations, 2017)

Name of comporate Person _

CRH India Management Services Private Limited |

.1 Date of incorporation of corperate Person

13-08-2008

0 RS s

Authority under which corporate person is
incorporated/registered

ROC Mumbai

Corporate Identity Number/Limited Liabifity
| Identity Number of corporate person

U74999MH2008F TC 185825

Address of the registered office and
principal office (if any) of corporate person

725, 7th Floor, D- Wing, Neelkanth Business Park §
Nathani Road, Vidyavihar West, Mumbai City,
Mumbai, Maharashtra, India, 400086

corporate person

02-04-2024

Name, address, email address, telephone
number and the registration number
of The Liquidator

Ashish Vyas
Com. Address: - A-402 Suashish IT Park, Dattapada §
Road, Borivali {East), Mumbal 400068
Reg. Address: B-1A Viceroy Court CHS, Thakur
Village, Kandival (East), Mumbai Suburban,
Maharashtra- 400 101

Email id :liquidatorcrhindia@gmail.com

PH: +91 7208227153

| Reg.No: 1BBIIPA-00V1P-P-0152012018-201912267

8. Lastdate for submission of Claims |
fNotice is hereby given that the CRH India

: | commenced voluntary liquidation on 02-04-2024.
| The stake holders of CRH India Management Services Private Limited ars

§1o submit a proof of their.claims, .
§mentioned againstitem 7.
§ The financial creditors shall sy heir prowhdy
§ Allother stakeholders may sifbii

§ Submission of false orm
§ Sd-
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Management Services Private Limited hasf

 hereby called upon]

on or before 02-05-2024 to the liguidator at the address§

\claims by electronic means only.
pLetpims In person, by post or by electronic means.
gy shall altract penalties,

Date: 5"April 2024  §
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